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perienced between his Ministry and the 
Ministry of Works, Housing and Supply 
and the Ministry of Finance and whether 
lack of coordination is resulting in 
constant shifting of position of Govern-
ment. 

SHRI RAGHUNATHA REDDY: As 
far as this aspect is concerned, the dis-
placed Government officers are given 
accommodation under the Genef .. l Pool 
system. The principle that will apply to 
persons who are to be rehabilitated 
under the Rehabilitation scheme is 

·dilferent. As far as officers who have 
been displaced are concerned, they have 
been given accommodation under the 
General Pool Accommodation. But the 
question of selling these Ibts to these 
persons has, more or less, reached a final 
slage and it is UDder very active consi-
deration. I hope, a decision will be 
takea as early as possible. 

SHRI SAMAR GUHA: This matter is 
under the consideration of the Govern-
ment since 1968. I had the occasion 10 
meet Shri R. K. Khadilkar seYeI'al times 
and Shri Y. B. Chavan aleo in this con-
nection along with the representatives and 
tbe President, Shri Ashru Bose, of the 
Behala Rehabilitation Colony. 

I want to know whether it is a fact 
that on 26th December, 1970, at a tri-
partite meeting of the representatives of 
the Rehabilitation Department of the 
Centre, the representatives of the Re-
habilitation Department of the State Gov-
ernment and the representatives led by 
Shri Asbru Bose. it was decided that 
these flats will be sold at a price of 
Rs. 8000 per l1at, whether t i~ tripartite 
decision was 'approved by the Minister 
of Rehabilitation, whether there are some 
difficulties on behalf of the Ministry of 
Finance only and whether in March last 
the representatives of the Behala Re-

habilitation Colony met thl' hon. 
Minister and he assured them that this 
matter will be soon cleared by the Fin-
'ance Ministry and also some of the 
technical matters which need clearance 
will be tnken up with the West Bengal 

Government and, if so, what steps the 
Government is lOing to take to expedi-
tiously ta~ a decision on this matter. 

SHRI RAGHUNATHA REDDY: The 
entire maner is under consideration in 
consultation with the Ministry of Finance 
and the Ministry of Law because cerrain 
legal questions are also involved. I hope. 
a decision will be taken very soon. 
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THE DEPUTY MINISTER. IN 1HE 
MINISTRY OF STEEL AND MINES 
(SHRI SUBODH HANSDA): (a) Yes, 
Sir. 

(b) A statement is laid on the Table 
of the House. 

Statement 

In the techno-economic feasibility 
reports on the V isakbapatnulD aud Vijaya-
nagar steel projects envisaginil production 
of shaped products (equivalent to two 
million inllot :onnes at each place). the 
Consultants had (nreca.;t substantial re-
curring losses on the investments due to 
high cost of plant and ctjuipment, raw 
maAerials and of tran&ponBtion charges. 
A Stucly Group wai theretoc(:, !Ci up by 
Government to enmil1e the scope for 
reducing the .:apital and operating costs. 
wherever possible. The 9tudy Group 
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had r omm d~d that the capacity of 
both these plants may be raised by ins-
talling blast fl1r a ~ of opacity higher 
than 2.000 cu. m. lI"eful "olurne ~o as 
to obtain economies of .cale. The Con-
sultants were, a ~ordi ly, advi,ed to 
work out a 'lUmber of fr ~  ~r i, . 

The recommendation1 of the Study Group 
are. however, being reviewed ill the light 
of the experience g lined at Bokaro where 
a 2,000 cu. m. capacity blast furnace 
which was commissioned rcr;ently has 
shown encouragm'l re",II6. The studie. 
made 110 far, however, iodicate that there 
would still be some recurriDg Ic.es 00 

the investments involved. A final decision 
on these two projects iii likely to be 
laken shortly. 
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SHRI SUBOOH HANSOA: This Study 
Group was setup in May 1972 and its 
report has been received in October 1972. 
It is still under coJlSideration. It is too 
early to say what _Id be the final 
decisiOD. 
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SHRI SUBOOH HANSOA: The hon. 
Member has put the question why this 
project has been sanctioned. It is true 
that this project has got a very high COIIt 
on land, equipsncnt 'and raw mat.erillls, 
carrying costs, etc. The Government is, 
therefore, aiviDa a new thiDl<inB to this 
project. The CEOS and Oastur & Co. 
aIe studying all these poi.u.ts and it will 
take some time to come to a final deci-
sion. 

SHRl B. V. NAIK; The bon. Minister 
for Steel and Mines has assured that 
these are time-bound projects and that 
they will be completed within a period 
of eight years from their inception. In 
the light of this Study Group's recom-
mendation. which have been under study 
!for the last sU: months, will there be 
aay variation in the time schedule, in 
which case will thefe be II breach of the 
promise made to the concerned Stat.es or 
areas with reference to the findings of 
this Study Group? 

THE MINISTER OF STEEL AND 
MINES (SHRl S. MOHAN KUMARA-
MANGALAM): The bon. Member is 
aware that, when we make certain state-
ments here, we do it with every inte.-
tion of trying to honour them. But if 
there 'lire difflculties in the way both in 
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terms of resources available as well as 
in terms of the technological difficulties 
involved in putting up the plant, natural-
ly there may be some variation in the 
final decision. 

SHRI VASANT SATHE: I would like 
to know from the hon. Minister whether, 
originally. wben tbe projects were started, 
there was some gestation period foreseen, 
whether the consultants or experts pre-
pared 'a scheme in which they laid down 
that in the first few years there would 
be sucb and such loss, the break-through 
period would be arrived by such and 
such a period and after that, the plant 
would male profit. Was such a scheme 
given by the consultants with whose con-
sultation we started the project, and if 
so, wh'at was that scheme, what was the 
gestation period forecast? 

SHRI S. MOHAN KUMARAMAN-
GALAM: There was no question of any 
decision in terms of detailed financial 
calculations being made at the earliest 
stage. Government came to the conclu-
sion on the basis of the need for increas-
ing steel production and finding that 
these two places were areas which had 
certain facilities from the point of view 
of construction of plants. The difficulty 
really arises from the heavy cost of capi-
tal equipment which would be there 
wherever we build the plants and also 
the difficulty of differential between the 
prices of shaped products and lIat pro-
ducts. It is in relation to that and on 
the b'asis of the latest experience that we 
have had in the working of the 2000 
cubic metres blast furnace in Dokaro that 
we are coming to a final decision. 

SHRI V ASANT SA THE: I need your 
protection, Sir. Are you satisfied with 
the reply to my question, Sir? I say 
within what period do they expect to 
have the break-even and will start making 
profits. Kindly get answer to that ques-
tion. 

SHRI D. D. DESAI: It is 'a very vital 
queltion, Sir. 

SHRI S. MOHAN KUMAR AM AN-
GALAM: Obviously, if we were in a. 
position to give a clear reply on that, 
then a decision would already have been. 
taken. We are not in a position to give 
a clear reply because a number of alter-
natives have been thrown up by the con-
sultants which we 'are now considering. 

SHU D. D. DESAI: The world over, 
the existing old steel plants which are 
making losses are now getting renovated 
by new machinery costing, according 10-
the Government, higb prices and that is. 
the way by whicb their profitability is. 
increased. How does the Government 
reconcile the anomaly between the method 
used tbe world over where new plants are 
being built adjacent to the existing ones 
to improve the economy of the ptants 
versus our installing new plants wh ich. 
would make losses from the start and 
continue to make losses in spite of our 
high prioes of steel? 

SHRI S. MOHAN KUMARAMAN-
GALAM: The hon. Member is making 
certain presumptions which are not cor-
rect. 

First of all, tbe price of steel in India 
is not high. It is as a result of the 
addition of excise duty and SO on that 
the prices become high in the market, but 
the actual cost of production in Indi'lL 
compares very favourably with the cost 
of production of steel in other parts of 
the world. 

Secondly. so far as the question of the 
difficulties that we face, that is because 
in relation to the fabrication of the equip-
ment in our country, we have not yet 
been able to improve the productivity !0-
such an extent to bring it down whereas. 
in the most 'advanced and developed' 
countries, the amount of automation' tbey 
have introduced and the skills they have. 
enable them to cut down the cost of 
fabricating the equipment. It is here that 
we are trying to concentrate so that we 
may be able to bring down the cost of 
putting up our plants and make them 
economical. 
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MR. SPEAKER: Shri Phool Chand 
Verma-He is in jail. Shri Sanghi. 

Orden for supply of Avro Jets to Indian 
Air Force 

.791. SHRI N. K. SANGHI: 
SHRi BISWANATH JHUN-

JHUNWALA: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether Government have placed 
orders with HAL for tbe supply of more 
Avros for the use of the Indian Air 
Force; 

(b) whether his Ministry have satisfied 
themselves about the performance of the 
aircraft, in '0 far as the Indian Air Force 
is concerned; 'and 

(c) whether the types of Avros ordered 
the one whose airworthiness is to be gone 
into hy a High-powered Committee? 

THE MINISTER OF STATE !DE-
FENCE PRODUCTION) IN THE MI-
NISTRY OF DEFENCE (SHRI VIDYA 
CHARAN SHUKLA): (a) H.A.L. will 
be manufacturing HS-74S(M) Freighter 
Version aircraft for the Indian Air Force. 

(b) Yes, Sir. 

;c) The type of Avro to be manufactur-
ed for the Indian Air Force is freighter 
version to meet specific defence require-
ments. 

SHRI N. K. SANGHI: May I know 
from the hon. Minister the problems that 
have beeR raised by the Indian Airlines 
Corporation regarding this aircraft and 
whether there :> :my fll'lUlrl between the 
ground engineers of the Engineering De-
partment of the Defence Ministry and 
also the Indian Airlines Corporation, to 
advise them and guide them on the 
variou. problems that have been raised 
regarding the air-worthiness of this air-
cr' .. ft. 
360 LS-2 

SHRI VIDY A CHARAN SHUKLA: 
We had a very careful look at the aircraft 
and not only that, the aircraft was put 
on a very extensive trial by the Defence 
authorities--the military as well as the 
Air Force. and it has been certified fit 
for the duties for which it is going to be 
·assigned. 

SHRI N. K. SANGHI: I have only 
asked the hon. Minister whether the know-
how and the technical modifications 
carried out by the Air Force have been 
conveyed to the Indian Airline< Corpora-
tion so that the points raised, I'i:.. slow 
climb rate, lesser loadability and insuffi-
cient performance in higher temperature 
are taken care of and the problems 
solved. 

SHRI VIDY A CHARAN SHUKLA: 
It is being used very well and I would 
not like to make many more comment9 
on it hecause the Government have re-
cently appointed a committee to evaluate 
the performance of this aircraft and I 
am quite sure this committee will come-
to concrete and specific conclusions which 
will clear all doubts 'about this aircraft. 

SHRI S. M. BANERJEE: I would like 
to know from the hon. Minister whether 
it is a fact that because of the .appoint-
ment of this committee, there are sugges-
tions from some interested quart;:·.; thal 
the production of Avro in HAL, Kanpur 
should be suspended and if so, what is 
the reaction of the Defence Ministry 
thereto and whether it is likely to be sus-
pended or ignoring the propaganda of 
these vested interests, the production i~ 

going to continue. 

SHRI VIDY A CHARAN SHUKLA: 
Production is going to continue in Kan-
pUr HAL. As f .. r as I am aware we 
have received no such suggestion, that is. 
about suspending production of the air-
craft. 

SHRI BHAGWAT JHA AZAD: How 
the modern version of the avro differ from 
the cost point of view from the one that 




